FORM B
PUBLIC ANNOUNCEMENT

12 of the I 'y and Bankruptcy Board of India

(Liquidation Process) Regul

FOR THE ATTEN LDER
JK SURFACE /A IMITE

SR No PARTICULARS DETAILS
1. | Name of corporate debtor JK Surface Coating Private Limited
2. | Date of incorporation of corporate 01.12.1998
debtor
3. | Authority under which corporate Registrar of Companies, Mumbai

debtor is incorporated /registered

4. | Corporate Identity No. / Limited Liability | U45202MH1998PTC117291
Identification No. of corporate debtor

5. | Address of the registered office and Neel Siddhi Enclave-Commercial Complex,

principal office (if any) of corporate Plot-48/9, Sector-14, Vashi, Navi Mumbai,
debtor Maharashtra, India, 400703
6. | Date of closure of Insolvency 17.06.2024

Resolution Process

7. | Liquidation commencement date of 19.06.2024

corporate debtor (Order Received on 01.07.2024)
8. | Name and regjstration number of the | Name: Vijay Pitamber Lulla
insolvency professional acting as Registration Number:
liquidator IBBI/IPA-001/IP-PO0323/2017-18/10593
9. | Address and e-mail of the liquidator, as | Address: 201, Satchitanand Bldg,, 12th Road,
registered with the Board Khar (W), Mumbai - 400 052
Email: diffmail.com
10. | Address and e-mail to be used for Corporate Office: 203-b, Arcadia Bldg,195, N.C.PA.
correspondence with the liquidator Marg, Nariman Point, Mumbai - 400021

E-mail- jksurface.liquidator@; il.com
Contact number: 022-20821220

11. | Last date for submission of claims 31.07.2024

Notice is hereby given that the National Company Law Tribunal Mumbai Bench, has
ordered the commencement of liquidation of the JK Surface Coating Private Limited on
19.06.2024
However, the said order was received by the Liquidator on 01.07.2024.
The stakeholders of JK Surface Coating Private Limited are hereby called upon to submit
their claims with proof on or before 31.07.2024, to the liquidator at the address
mentioned againstitem No.10.
The financial creditors shall submit their claims with proof by electronic means only. All
other creditors may submit the claims with the proof in person, by post or by electronic
means.
Submission of false or misleading proof of claims shall attract penalties.
Date: 01.07.2024
Place: Mumbai
Vijay Pitamber Lulla
IBBI Regn No.: IBBI/IPA-01/IP-P00323/2017-18/10593
AFA: AA1/10593/02/181224/106612; Valid Till 18.12.2024
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RFx (E-TENDER) NOTICE

MSETCL invite oHIine bids from reputed and registered contractors of appropriate class with
MSETCL. Please visit Mahatransco website https://srmetender.mahatransco.in for following work.

O-ring Replacement/Maintenance
for Pole-1 & Pole-2 thyristor valve at
HVDC Terminal Station, Padghe.

(including taxes)

RFx Name of work Estimated cost EMD Tender Fee
(Tender) No. in Rs. (Rs.) incl. GST (Rs.)
7000031907 | Supervision work of Electrode & its INR INR INR

1,45,27,753.99/- | 1,45,277.54/- 5900/-

1 | Date of download of RFx (e tender) documents

From- 02.07.2024 from 00.00 hrs. to 09.07.2024
up to 10.00 hrs.

2 | Date of submission of RFx (e tender)

09.07.2024 up to 10.00 hrs.

3 | Date of technical bid opening

09.07.2024 up to 11.00 hrs. (If possible)

4 | Date of commercial bid opening

09.07.2024 upto 13.00 hrs. (If possible)

Contact Person: The Executive Engineer(ADM), HYDC RS(0&M) Circle, Padghe,
Mob. No: 9011021483
For further details visit our website: https://srmetender.mahatransco.in

--Sd—

Superintending Engineer, HYDC RS O&M Circle, Padghe
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 UBLIC ROTIGE WWW.FINANCIALEXPRESS.COM TUESDAY, JULY 2, 2024
Our clhient Mr. Dashrathbhai
Kashiram Patel, infend to sell his
sapigitatinaiAn il FINANCIAL EXPRESS
CHS Ltd. Limited, Prakash Market,
Station Road, Khau Galli,
Bhayander (W) and five fully paid
up shares bearing dislinctive sernal o F SHARE CERTIFICATE
ﬁﬂ:rl:l}h:: I::I’JH-EE);F __II;I Sé"l?;'?‘i cﬂﬁlr-:gtcljltjﬂ Phone - 40024682/ 40793205, HEROGTI49T and shara carfificats Mo, B989 far Aditya Birla Finance Ltd. | CAPITAL
u f A 1 1 ts Advitg. A o ‘| F
Bhayander West, Thane — 401101 Masid 20 el shae IS CIRNGHE: Ho- o FINANCE % vedanta VEDANTA LIMITED
y : Phone: 23415111 16421241 to 18423760 standing = e name of s A CIN: L13209MH1965PLC291394
It is to be noted the afaresaid flat Taj Publicity Services, Pradip Krishen in tha books of The Tata Powsr . . ) ) ) ) . )
was originally owned by Late ﬁijf,’;'é“.- 05 4594, Company Limited (The Company] has been Regd Dfice: Indliai Rayan Compound, Veraval, Gujarst - 367 266 | (T} +3122 £35E7100 | Regd. Office: 15 Floor, ‘C’ Wing, Unit 103, Corporate Avenue, Atul Projects, Chakala, Andheri (East), Mumbai — 400 093
Mr Kashirambhal Iswardas Patel ponie swan T losif misplacad and the advertisar has appéed to| | HToM fresi T 220 7000 | (il UGSSS0GIANRLLNGAB03 | itpsi//findnice adliyabiriacaplial om Phone No.: +91-22 6643 4500; Fax: +91-22 6643 4530
purchased from Mr. Surashkumar Covnin g agas, hE Sy, I dnite 01 dipdGats. Siiaro Website: www.vedantalimited.com; Email ID: comp.sect@vedanta.co.in
Shantilal Rawal in 2001, Later| | Mei: ssssoreris oLy, () Wilp s NOTICE
Mr. Kashirambhai Iswardas Paiel Aaryan Publicity e o R SR il A NOTICE
i (g, with the Company al their registersd office R ) . . . o I
It-?;. ﬁggriﬂc% lu:I:n_I l; ‘:II_I 2:1? I:;Iwzs?'u 19 Dr.l"} rEI. d Phone: 022.65881576 Bambey Housa 24 Har Mody: sireat Torl, Mumbel Motice is hereby given that w.e.f 06" Octoher, 2024, NOTICE is hereby given that the following S_hare Certificates of face \{alue Re.l 1/- of the Company as per det.allslglven hlereun.der
Bharti CHE Ltd. Bhay: ﬂg{ I:W::F B. X. Padiye Publicity Services, Maharzshbra-200001 within 15 days from the date Adi Birla Ei Limited. Latur B h have been reported LOST/MISPLACED and if NO OBJECTION is received within 15 days from the date of publication of this Notice,
Sl e dado e damine tokine ) () Eeoe ol nofice fallsig which the company wil procesd Itya Birla Finance Limited, La R we shall consider issuance of Duplicate Share Certificates thereof:
of aforesaid Flat No, 111, 1t Fioor, | | sy asemme e dumlicate snare cenficate n respect o) | shiall permanently close the following premises.
in Jay Bharli CHS, Prakash Market, | | Mobeic: sisssssrs) 55004017 ' ' SDI- ' Name of Shareholder(s) Folio No. Certificate No.
Station Road, Khau Gall, Bhayander o e PLACE : DELHI PRADIF KRISHEN tlusing Premises Address: 0.
(W), Thane — 401101 in the name Mobile : 8691800858 28 KAUTILAYA MARG, CHANAKYA _ _ .
of deceased owner's Son| | Comtageising s PURI, NEW DELHIL11001| | 1St Floor, Suryoday Complex, 1 | Mr. Jitendra Vadilal Modi | SGL109566 200 863631924 863632123 827724
Mr. Dashrathbhai HE.?-I"IIFHIT!- Patel l;:one;244ii65i{ ?4;465555 ﬂ_p p_ HE“B”EE" PEtI'l:H Pumpl 391659931 391660430
ARy person or persons having any Manin (W), 1 2 | Miss. Mary Fernandes M001257 1,000 819641
right, tille o interest by way of | [ Fe:2se Barshi Road, Latur, ; 785280131 | 785280630 |
inharitanca or claim againsl tha voddar (8. - A - . ] '
shslesaimlrgtiio bl el d f,,,f) Maharashtra - 413 512 3 | Dhirenkumar Jagjivan Ruparel | SGL104376 | 140 863504636 | 863504775 827337 |
send their claims in writing to the Dadar (W), imi
undersigned along with the e nce: Now Dalh FOLVedanIt-Ia :.Imlt.ed
. ree Swami Samai vertising, " - - .
dacumae r’::?.ar;.' avidance In support Dadar W), For Aditya Birla Finance Ltd. ace: New Delni rerr.Ia a wa§|ya
of the said claim thera of within 14 Mabite': 9569131962 ) Date: July 02, 2024 Company Secretary & Compliance Officer
davs af publication of the said notice, s s FPlace : Latwn 5d/-
failing which claims if any shall be Phone : 24304897 DOP : 02 July, 2024 Authorized Signatory
deemed to have been waived Time Advertising,
Sl P MY s191
Adv. Dinesh Ramlal Yadav Dadar O H - H. B - = -
S = Phone : 2422 5672. orrower(s) / Demand Notice Description of the Reserve Price, Date and
Room Mo. 20, Saravamma Mobile : 9920640659 ) Phoenlx ARc Prlvate lelted . . Guarantor(s) / Loan | Date and Amount Immovable property EMD & Last Date of time of
Chawl, Sambhaji Chouk P Regd. Office:3rd Floor, Wallace Tower 139-140/B/1, Crossing of Sahar Road and Western Express Highway Vile Account Submission of EMD | E-Auction
New Mil Road, Kurla (West) e D0 ras e o 4 Parle (East) Mumbai-400 057 Tel: 022- 6849 2450, Fax : 022- 6741 2313 LAN: LXVAS00116- 31-10-2017 | Flat No. B/304 , 3rd Floor,| Reserve Price: Date:
Place ' Mumbai " MMPAADOTO i pesi R CIN: U67190MH2007PTC168303 Email: info@phoenixarc.co.in, Website: www.phoenixarc.co.in. 170042402 For Rs: 1106788/ | Ideal City, Bldg No. 01.|Rs.2600000/-(Twenty | 06-08-2024
Date : 02.07.2024 Phone : 22691584 Branch: VASAI (Rupees Type A, A1, Umroli (E) Dist. | Six Lakh Only) 11:00 Am
PUBLIC NOTICE FOR E-AUCTION CUM SALE Borrower: BHAVESH | Eleven Lac Six | Palghar S No 198 Of Village | EMD: Rs. 260000/~ | t© 05:00
: : T : ; i . Pm (with
LlvagiYl TO WHOMSOEVER IT MAY CONCERN E-Auction Sale Notice of 30 Days for Sale of Inmovable Asset(s) under the Securitisation and Reconstruction of Xt’g\;z’ﬁ""'\’i‘;_ ] TI_'I‘:::;TE?;::’; kJA:r:ZIrIasﬁ?r;ZI?éi\;asal Thane | (Two Lakh Sixty unlin(1ite q
This is to inform the General Public that following Share Cerfificates) of ULTRA TECH Financial Assets and Enforcement of Security Interest Act, 2002 read with provision to rule 8 and 9 of the Security Guarantor - S.anjay Eight Only) Thousand Only) extensions
CEMENT LTD. F‘tﬂgiEt'ErEd CHfice 82 2nd F|UC|T.B-'|I'l'iI'Ig'.Gﬁ|:l. MIDC Ofica Ahura Interest (Enforcement) Rules, 2002. Kumar Birl:;al Smgh Last date of EMD of 5 minute
Cantre Mahaksli Caves Road, Andheri (East) Mumbai-400093 having Registered Notice is hereby given to the public in general and to the borrowers/guarantors/mortgagors in particular, that the under Deposit:05-08-2024 each)
Office Mame{s) of the following Shareholdens) hasfhave been lost by the registered mentioned property mortgaged to Phoenix ARC Private Limited pursuant to assignment of debt by Motilal Oswal Home T ARG 50080021 e 505 2ND = o Dat
holdes(s). Finance Limi Earlier Known as Aspire Home Finan rporation limi -Assignor) will be sold : - ~o4- - ’ eserve Frice: ate:
. Certificate] Mo. of on “23 (i:sewheretitsa”d “sﬁ\sais v?hat is’Pand ?\7Vha?g/e? the(r)e is?‘ by va\l/a; gfgozli‘r)l: e?:u‘::tion” fotrergcovesrjogf dgel and further 170025620 For Rs: 265510/- | FLOOR, LAXMI NIWAS, | Rs.2400000/-(Twenty | 06-08-2024
Name of Shareholder|Folio No. N |  Distinciva Nos. s ) ’ ’ . . ’ . . Branch: ASANGAON (Rupees Two NEAR VANGANI RAILWAY | Four Lakh Only) 11:00 Am
0%, . ares interest, charges and costs etc. as detailed below in terms of the provisions of SARFAESI Act read with Rules 8 & 9 of Borrower: JITESH Lac Sixty Five | STATION NEAR BANK | EMD: Rs. 240000/ to 05:00
ABRAHAM CHACKD ABBB4E | q4p445 ! J6012974 180 Security Interest (Enforcement) Rules, 2002) through website : www.phoenixarc.co.in/ as per the details given below BABAN KAMBLE Thousand Five | OF BAéODA, VANGANI, (Twc:) Lz-kh Forty- pm- (v_vith
The Public are heraby c-..auti:-nei apainst purchasing or dealing im-any way with the] Borrower(s) / Demand Notice Description of the Reserve Price, Date and Co-Borrower: Hundred Ten DISTRICT - THANE, | Thousand Only) Urtlllml_ted
abova refemed share carlificates. Guarantor(s) / Loan | Date and Amount Immovable property EMD & Last Date of time of JYOTSNA JITESH Only) MAHARASHTRA - 421503 extensions
) = : Last date of EMD of 5 minute
Any parson who has any claim in respect of the said share cerlificatals should E-:u:lgal Account Submission of EMD | E-Auction KAMBLE Deposit:05-08-2024 "
such claim with the Company of Its Registrar and Transfer Agents KFIN LAN: LXVAS00316- 12-09-2018 | Flat No. 301, 3rd Floor,| Reserve Price: Date: : each)
TECHNOLOGIES LTD., Seleniurn Tower B, Plot 31-32. Gachibowll, financial district, 170026630 For Rs:2276864/- | C-Wing, Nilesh Residency,| Rs.5600000/- (Fifty | 06-08-2024 | |LAN:LXTIT00116- 19-12-2019 Flat  No.301, 3rd Floor,| ~ Reserve Price: Date:
H}'dE‘fEhEd—EUEﬂEE wthin 15 da?s of F\.-\.Jt,",:annn af thiz notce after which no clairm willl Branch: VASAI (Rupees ChinChpada, Jai Bhawani Six Lakh only) 11:00 Am 170033717 For Rs: 1727484/- SWaraJ Gold, Ekata Nagar, RS.2200000/-(TWenty 06-08-2024
be entarisined and the Company shall procaed to issus Duplicats Share Carlificate/s Borrower: TANAJI TwentyTwo Lakh |Nagar, Sr No0.20/2 , 25/6 EMD: Rs. 560000/ to 05:00 Branch: TITWALA (Rupees Near Shankeshwar Nagar, Two Lakh Only) 11:00 .Am
Blace: Mumbai Mame of Legal Claimant : KISAN BOBADE SeventySix ,Nr.chinchpada Water Tank, ; ; Pm (with Borrower: Ash_raf Seventeen Lac Phas_e 2 Bhopar Pada,| EMD: Rs. 220000/- to 05'90
ace Mumba (Five Lakh Sixty P th
Date: 0210712024 ABRAHAM CHACHKO Co-Borrower: Thousand Eight | Taluka - Ambernath, Kalyan | Thousand Only) | unlimited Mohammed Ali Twenty Seven | Nandivali, Kalyan, Thane,| (Two Lakh Twenty m (wi
ANURADHA TANAJI | Hundred Sixty |East, Dist. Thane NF et date of EM; extensions garaBng :h°gsag°l'z_'=‘:t" Maharashtra - 421306 Thousand Only) e‘)’(:'::;'iffs
; ; o-Borrower: undred Eighty
T e o)t | Deposicosananas | ST | | TS | " Roony
Notice is hereby given that the share certificate no(s) 62216735 Sarang Deposit:05-08-2024 each)
23;823364§garez biar;?g ’;ﬂstlr;)c:’;lgi_,:(;(:)_, 2135:961\?? tof LAN: LXVAS00116- 12-09-2018 Flat No.102.1st _ Floor, Reserve Price: Date: LAN: LXVAS00116-1 12-09-2018 Flat No-304, 3rd Floor, C Reserve Price: Date:
y un er ° 10 O. y an ace aue (0] 170047585 For Rs: 2253925/- | B Wlng, Sai SrUSht|, RS.5400000/-(Fifty 06-08-2024 700469?8 For Rs: 896-430/' W|ng, Nilesh ReSIdency- R82200000/-(Twenty 06'98'2024
Rs. 10/- each, standing in the name(s) of KHEM CHAND, in the Branch: VASAI (Rupees Chinchpada-Nandivali Road, | Four Lakh Only) | 11:00 Am Branch: VASAI (Rupees Eight [Il, S No. 10/8, Near| TwoLakh Only) 11:00 Am
books of M/s RELIANCE INDUSTRIES LIMITED has/have Borrower: VIJAY TwentyTwo  |Kalyan (E), Tal-Ambarnath, | EMD: Rs. 540000/~ | to 05:00 g:':[nggzgé'-u 'T-zkh N'"gtgs'x g;?mf]anghayatKC?'”Chpadé’ EMD: Rs. 220000/- ;:1 °(5v-v‘:fh
been |ost/misp|aced/destroyed the advertiser has/have applied to the LAXMAN JADHAV Lakh FiftyThree |Dist - Thane - 400601 (Five Lakh Forty Pm (with Co-B ; H Ol(ljsag Th_our c |m|f pa aA . aytahn D'( t) (Two Lakh Twenty unlimited
for i f ; ifi i f Co-Borrower: Thousand Thane Maharashtra Th d onl unlimited o-borrower: undred Thirty | Taluka - Ambernath, Dist-|  Thousand Only) )
company for issue of duplicate share certificate(s) in lieu thereof. Any PANKAJ JADHAV Nine Hundred ousand Only) fomi NIVRUTI SALVE Only) Thane 421306 Kalyan Thane extensions
person(s) who has/have claim(s) on the said shares should lodge such Tw;:‘:yF::; g;ly) Last date of EMD s;(se?nsil:untz Guarantor : NARESH Maharashtra D'-aSt ‘?'t‘j‘(t)% %fSEZI)[2)4 of 5 minute
claim(s) with the company’s registrars and transfer agents viz KFin Deposit:05-08-2024 each) BANDAPPA LOTE epositio-0e- each)
Technologies Limited, Selenium Tower B, Plot No: 31-32 Gachibowli, LAN: LXVAS00317- 22.11-2018 Flat No.002 B Wing Ground Reserve Price- Date- LAN: LXPAN00115- 27-04-2019 Flat No.204 2nd Floor Dishan Reserve Price: Date:
Financial District, Nanakramguda, Hyderabad - 500032 within 15 days 180056838 For Rs: Floor S.n0.20 H.no.8 Sai| Rs.4100000/-(Forty | 06-08-2024 160019380 For Rs: Complex A Wing S.No.66/7a | Rs.2000000/-(Twenty | 06-08-2024
from the date of this notice failing which the company will proceed to Branch: VASAI 1729037/- Srushti Apartment,570 Sq| One Lakh Only) 11:00 Am Branch: PANVEL 981307.40- | Gundavali, Nr.Shri Ganesh Lakh Only) 1t1=%‘; _Aog‘
issue duplicate share certificate(s) in respect of the said shares. gﬁﬁ?r}(eljm AR s (RutpeesL Zee:), Chti;:c;g?g& _rlgﬁlyan EMD: Rs. 410000/- ;o 05:931 ?Xg:\gﬁ;ND L(::ugzjehstygfe ?ﬁ;@eﬁzéhﬁ; :r?tzra Bhiwandi E(-|n-nv?° E:I_(ﬁog(:ﬁo;_ Pz‘ (v-vith
. eventeen Lac mbernatn, , ane m (wi L
Date 01 '07'2024 Name(S) Of the SUI’VIVOI’(S) NAGENDERA DUBEY Twenty Nine Maharashtra Tl(']l:o(:jusrahzkh -Orﬁrll‘ ) unlirslited EKNATH SONAWANE Thousand Three Last date of ENIyD unllml‘ted
Place: Delhi KANWAL NAIN ARORA Co-Borrower: Nirmal | Thousand Thirty y extensions Co-Borrower: SATISH | Hundred Seven Deposit:05-08-2024 extensions
P
Nagendra Dube Seven Only Last date of EMD of 5 minute EKNATH SONAWANE | and Forty Paise) of 5 m|I:1)ute
Deposit:05-08-2024 eac
each
PUBLIC NOTICE NCLXVASOOTT7 093016 Fe oz0r o0 P sl R e > ) LAN: LXPEN00116- 15-12-2020 | Flat No - 003, Mezznine,| Reserve Price: Date:
Motice is hereby given thal the following Share Certificates for 100 0066165 " llFor rRe: 1707984 by :el Aoénmé ntnPIot ‘,’\100" ] OSI Rs :1535‘63 0 /"('I‘::;t 06 og gb 04 | | 170038752 For Rs: 1166182/- | Floor Sai Regency Complex, | Rs.2000000/-(Twenty | 06-08-2024
Equity Shares of Rs.02/- (Rupees Two only) each with Folio No. . : \P ’ i ) Yy ) Branch: PEN (Rupees Eleven |S.no - 11/37, Mouje Adivali Lakh Only) 11:00 Am
i - Branch: VASAI (Rupees Shastri Nagar, S.no.145/2(Pt),| One Lakh Only) 11:00 Am B - SANJIB Lac Sixty Si Dhokli. Kal E Amb th to 05:00
73416141 of LARSEN & TOURBO LTD, having its registered office Borrower: Seventeen Lakh |Near Pump Of House Bhatsa | to 05:00 orrower: ac sixty Six oKll, Ralyan £, Ambernath, | gMD: Rs. 200000/- P (with
at L & T House, Ballard Eslate, Narottam Morarjee Marg, Mumbai, RAJENDRA Seven Thousand |River, Vilage Vasind(E), ENII:D' Ri‘ i:‘o_:_)OOI " | Pm (with 'C‘:A‘;H'KANT !DgY " I_-:- h°gsa d"g_oate Thane, Maharashtra- 421501 | (Two Lakh Only) u:;irf‘vi::e d
Maharashtra, 400001 registerad In the name of Nemin V Vora have BHIMRAO BAHIRE Nine Hundred | Shahapur,Thane-421601 (Four Lakh Ten unlimited o-Corrowsr: Saura undrec =ighty Last date of EMD i
s ; , ’ ’| Thousand Only) . Lakhikant Dey Two Only o extensions
bean lost. Nemin Virendra Vora has applied to the company for issue Co-Borrower: ANITA | EightyFour Only) | Shahapur , Maharashtra extensions Deposit:05-08-2024 | ¢ 5 minute
duplicate certificate. Any person who has any claim in respect of the said RAJENDRA BAHIRE DI:osc:s?ta-:)esc:)fsEzngg4 of 5 minute each)
shares certificate should iodge such claim with the company within 15 . ' each) LAN: LXNAI01416- 08-02-2018 FlatN0.003,Ground  Floor, Reserve Price: Date:
days of the publication of this notice. LAN: LXPAN00116- 12-09-2018 Flat No 005, Ground Floor, Reserve Price: Date: 170038146 For Rs: 823068/- | Shiv Aradhana Apt. | Rs.1900000/(Nineteen | 06-08-2024
i : 170028262 For Rs: 1653227/- | B Wing, Laxmi Waman Appt, Rs.4000000/- 06-08-2024 Branch: NAIGAON (Rupees Eight | Chandrapada ,Naigaon East Lakh Only) 11:00 Am
rolin e St e i g N Branch: PANVEL (Rupees Sixteen | S.n0.196/9, Paiki At Kasheli, | (Forty Lakh Only) | 11:00 Am Borrower: BHARATI | Lac Twenty Three | Dist.Palghar. Chandrapada | EMD: Rs. 190000/ to 05:00
. . . , , . . - . * Rs. - -
No. No. From L SNRres Borrower: Lakh FiftyThree |Tal- Bhiwandi, Dist. Thane [ EMD: Rs. 200000/- to 05:00 VIJAY MHATRE Thousand Sixty | ,Naigaon East401208 Thane | (One Lakh Ninety | Pm (with
73416141 123750 6345015 8945114 100 DNYANESHWAR Thousand Nr. Kasheli Toll Naka,| (FourLakh Only) | Pm (with Co-Borrower: VIJAY Eight Only) Naigaon (E)Maharashtra Thousand Only) unlimited
HARICHANDRA Two Hundred | Thane -421303 Maharashtra unlimited MOTIRAM MHATRE extensions
GHOLAP TwentySeven Last date of EMD extensions Last date of EMD | of 5 minute
Place: Mumbai Sd/- . y Deposit:05-08-2024 . Deposit:05-08-2024
¥ Co-Borrower: Vedika Only) P of 5 minute A i each)
Date: 2% July 2024 MEMIN VIRENDRA VORA Dnyaneshwar Gholap each) LAN: LXVAS00116-1 22-11-2018 | Flat No 305 Third Floor C Reserve Price: Date:
LAN: LXVAS00116- 25-09-2018  |Flat No 305,3rd Floor,B|  Reserve Price: Date: 70046982 For Rs: 700725/- | Wing  Nilesh ~ Residency Rs.1700000/- 06-08-2024
170045673 For Rs: 1645826/- | Wing,Nilesh  Residency, | Rs.4000000/(Forty | 06-08-2024 | |Branch: VASAI (Rupees Seven | Chinchpada 8.No.20H.No.8,|  (Seventsen Lakh o
HOLDINGS LIMITED Branch: VASAI (Rupees Sixteen ([Chinchpada,Kalyan Lakh Only) 11:00 Am Borrower: HITESH Lac Seven Kalyan(E) Tal- A_mparnath Only) P° ith
G | e e Borrower: SHRIKANT |  Lakh Fourty | East,District-Thane e T to 05:00 :‘:’"SI';'RA H“';?'r:% ':'I"i"ty “DA':;';girr‘]?ra Pin:421306 | EMD: Rs. 170000/- umi rf]"l‘;'e n
G L h & L | . . . - . o-porrower: v Yy
Regd. OF.: Village: Vasind, Talia: Shahapur, Disirct: Thane - 421 604 SALVE F|_ve Thousand | 421306 K Maharashtra (Four Lakh Only) Pm_ (v_wth SHARDA HITESH (One Lakh Seventy extensions
5 g B e i g i . Co-Borrower: NILAM Eight Hundred unlimited Thousand Only) .
Phone: +01 22 4284 1000481 2587 220022 Fax: +01 22 4284 3000/ +01 2527 220020 , Last date of EMD _ MISHRA of 5 minute
WiabEle: el SHRIKANT SALVE TwentySix Only) b as _:‘095%8 2024 extensions Last date of EMD each)
e €posit:05-08- of 5 minute Deposit:05-08-2024
WOTICE OF THE 23 ANNUAL GENERAL MEETING TO BE HELD each) . —— .
THROWGH VIDED COMFERERCING : > 15122020 ; = LAN: LXNAIO1216- 28-05-2018 Flat No6 Ground Floor Sr Reserve Price: Date:
. LAN: LXVIR00115- 5-12- Flat No - B/304, 3rd Floor, Sai Reserve Price: Date: 170038133 For Rs: No.gaothan Houseno 250 Rs.1600000/- 06-08-2024
T o plven thal the 23 i me Compary wil . , : . ;
OTIGE & N8y (F% 1AL 08 23" ISy Loltrk g () ol i Gompatiy it L. nad 160021215 For Rs: Nitya Apartment, Laxmiben | Rs.3900000/-(Thirty | 06-08-2024 | |Branch: NAIGAON 676418- Survey No 1 Hiss No 1/A Shiv | (Sixteen Lakh Only) | 11:00 Am
an Wednesday, July 24, 2024 at 10.30 a.m. IST through Vides Conferencing (*VC") Other B h: VIRAR 2135803/ Chheda M Nall s| Nine Lakh Onl 11:00 A i :
Audio-Visual Means ("OAVM"), in accordance with e applicable proviskans of Gampanies At 2013 ranch: - eda Marg, Nallasopara, ine La nly) : m Borrower: DIVYA (Rupees Six Aradhana Apt Chandrapada | EMD: Rs. 160000/- to 05:00
: ; e Ll Borrower: (Rupees Twenty | No. - 32, Plot No. - 2, Thane to 05:00 HARISH SONI Lac S t Nai E).Dist-Palgh : Pm (with
['the Act'] and the circulars issued fhiegrsunder |MEA Circulars’} read with the Securitiss and Exchanga RAMKRIS-HNA One Lac Thirt Ma.haras,htra ) 40,i203' ’| EMD: Rs. 390000/- Pm (\;vith : -ac seventy aigaon _( ),Dist-Palg ar (One Lakh Sixty limited
Board of India (Listing Obligatans and Disclosure Aaguiremeants) Regulations, 2015 |'Listing - y (Three Lakh Ninety Y Co-Borrower: Six Thousand | Near Chandika Mata Mandir| - Thousand Only) uniimite
el o : ; JAGANATH Five Thousand Th d onl unlimited HARISHBHAI Four Hundred |401208 Thane Maharashtra extensions
Reguiations'| and the cmidar issued thenaundes (*SEBI Circular” KASHYAP Ei ousan nly) . . Last date of EMD .
s i ; oy ight Hundred extensions MOHANLAL SONI Eighteen Only) - of 5 minute
In accordanca wilh he aloresaid MCA Ciroulars and SEBY Cimular, the Natice af the 23% AGM slong Co-Borrower: Three Only) Last date of EMD of 5 minute Deposit:05-08-2024 each)
WDl PIELPOMR e FY SUE S o AW ST BN s L VNG sikomae NN MANJU KASHYAP Deposit:05-08-2024 | each) LAN: LXKAL00316- 23-12-2017 | Flat No-206, 2nd FIr, S. No-| _ Reserve Price: Date:
i e R e LAN: LXPAN00116-\ 01-02-2024 | Flat No.24, 2nd Floor, D| Reserve Price: Date: 170049409 For Rs: 628160/~ |39, H No-6b Vedant Arcade | Rs.1600000/-(Sixteen | 06-08-2024
. i WAATRRNY [ SN : 170048463 For Rs: 3388750/- | Wing, Pragati Nagar, Gat| Rs.3600000/-(Thirty | 06-08-2024 Branch: KALYAN (Rupees Six Lac | Village Golavali, Tal- Kalyan, Lakh Only) 11:00 Am
Members who have nat registered or who needs In updae teir emal address, may do 90.23 below Branch: PANVEL (Rupees Thirty |No. 181/1, Mouje- Kudus,| Six Lakh Only) 11:00 Am Borrower: Twenty Eight | Dombivali. 421201 Thane | EMD: Rs. 160000/ | to 05:00
a. Membars hoiding sharas in physical form are requasied ta pramotly notdy in writing in Farm Borrower: Dolly Three Lac Eighty | Taluka-Wada, Dist-Palghar, Mo Re. 360000/ to 05:00 GAJENDRA Thousand One | Maharashtra India (One Lakh Sixty Pm (with
¥R - 1 along with The: supperding documents tor registaing | updating hesr emal-al wih KFin Akhilesh Kumar Jha | Eight Thousand | Maharashtra 421312 (Thrt.ae L;\kh Sixt Pm (with SHESHRAO JIGE Hundred Sixty Thousand Only) unlimited
Technologies Limiad (KAin') at Sefenium Buidng, Tower-B, Plot Mo, 31 & 32, Finencial Dissrict, Co-Borrower: Seven Hundred Thousand Onl ;’ unlimited Co-Borrower: Only) L ast date of EMD extensions
Manakramgueda, Serlmgampally Mandel, Hyderabad - 500 032, Telangana or by emall io AKHILESH KUMAR Fifty Only) y extensions RANJANA b £-05-08-2024 of 5 minute
ermwar s @idniech.com from their registarad emad-id. ASHOK JHA Last date of EMD of 5 minute GAJENDRA JIGE eposit:05-0c- each)
8 Members holfing sharas in demateriahzed made are requashad ta gel thair email addrass Deposit:05-08-2024 each) LAN: LXAMBO00116- 24-06-2019 Flat No 401, 4th Floor, A Reserve Price: Date:
regstered | updated with ther respacive Depository Faricipants, LAN: LXPAL00316- 28-05-2018 Flat No 105, 1st Floor , Shiv Reserve Price: Date: 170029372 For Rs: 1299317/- | Wing, Bldg No-D, S No 26, H | Rs.1500000/-(Fifteen | 06-08-2024
Memberms may note that the Motice of the 23 AGM and the Annual Regor for FY 2023-20 will alzo 170036696 For Rs: Aradhana Chandrapada | Rs.3400000/-(Thirty | 06-08-2024 Branch: (Rupees Twelve | No 7/5, Dwarli Village, Bhal Lakh Only) 11:00 Am
be avallable on the Company's webshe e g (n, websies of ha Stock Exchanges Le. BSE LimbBad Branch: PALGHAR 1466837.60/- Gaothan House No 250| Four Lakh Only) 11:00 Am AMBERNATH Lac Ninety Taluka, Ambernath, Thane,| EMD: Rs. 150000/- to 05:90
al wwrw. bizaindia com and Mesional Sock Exchange of Indis Limited at wwwonseindie com and alza Borrower: ATMARAM (Rupees Village Naigaon East Dist EMD: Rs. 340000/ to 05:00 Borrower: PRAVIN Nine Thousand | Maharashtra - 421503 (One Lakh Fifty Pm_ (V_Vlth
al KFin at wesw Elinlechooin. Membars can allend and pdrticioabs in e AGM Iolgh the V5OV RAJENDAR SINGH FourteenLac Sixty | Thane 401208 Thane (Thrée L;lkh Fort Pm (with ATMARAM CHAVAN Three Hundred Thousand Only) unllml_ted
facilty anly, The nstrustans for joreng the &4GM are provided in the Motice of the AGM. Membens Co-Borrower: - Six Thousand Eight | Maharashtra Thousand Onl ); unlimited Co-Borrower: Seventeen Only) Last date of EMD extens.lons
allending e mesting Srough VO CAVM wil ba counled lor tha purpase of reckaning the guanm Guarantor : BEENA Hundred Thirty y extensions SANKALPEE PRAVIN Deposit:05-08-2024 of 5 minute
under Saction 103 of the Gompanies Act, 2013 MAHENDRAKUMAR Seven and Sixty Last date of EMD | of 5 minute CHAVAN posit: each)
Tha Company is praviding tha ramte e-voting faciity (remabe e-vating) ia allits Mambars ko cast thair SINGH Paise) Deposit:05-08-2024 each) LAN: LXBOI00316- 18-01-2018 Flat No 306 ,3rd Floor Gat| Reserve Price: Date:
wates on all regolutions: set ouf in e Motice. of Mg AGM, Addicnally, the Company 13 providing e LAN: LXKALO00316- 24-05-2019 Plot No.16,Phase Reserve Price: Date: 170046841 For Rs: 967980/- | No /368 Plot No 07,Sai Disha Rs.1500000/- 06-08-2024
faciity of voing thrawgh e«voling duing $ie AGM {"a-voting”) 1o those Mambars who wil be presant 170047795 For Rs: No.05,Village Kalamgaon | Rs.3400000/-(Thirty 06-08-2024 Branch: BOISAR (Rupees Nine Apt,Nr Patel Rice Mill Kudus, | (Fifteen Lakh Only) 11:00 Am
n the AGM through ¥ 7 QAVM faciity and have nof cast their veba Hhrough remote e-Voting, Dedalied Branch: KALYAN 1592331/- Bella Vista,Mouje | Four Lakh Only) 11:00 Am Borrower: SURAJ Lac Sixty Seven | Tal- Wada , 421312 Thane | EMD: Rs. 150000/- to 05:00
pracadure kar remate-voling! e-valing for sharsholders hoiding shares in Damaleriaized mode, Physical Borrower: ANIKET (Rupees Fifteen | Kalamgaon,Atgaon Tal " EMD: Rs. 340000/ to 05:00 PRAKASH PATIL Thousand Nine | Maharashtra India (One Lakh Fifty Pm (with
mode and for shareholdess who have nat registersn helr emal address is provided in the Notce af PRABHAKAR NAIK Lac Ninety Two |Shahapur,Dist-Thane, (Thré e Z‘ikh Fo rty- Pm (with Co-Borrower: Hundred Eighty Thousand Only) unlimited
e - . - imi - - extensions
AGM. For JSW Holdings Limited Co-Borrower: Thousand Tr]ree Maharashtra - 421506 Thousand Only) unI|m|_ted PRATIBHA Only) Last date of EMD exlonsions
AASAWARI ANIKET Hundred Thirty extensions PRAKASH PATIL ol Inu
Sd- NAIK One Only) Last date of EMD | of 5 minute Deposit:05-08-2024 each)
” Manoj Kr. Mofita Deposit:05-08-2024 each) LAN: LXPAL00216- 28-05-2018 | Flat No A/105 , 1st Floor Reserve Price: Date:
Placs: Mumbal Wioly- Tiws: Diewoton, GEG & LES 170037409 For Rs: 622876/- |, Bldg. No A Survey No Rs.1400000/- 06-08-2024
Date: July 1, 2024 DIN: 02338004 LAN: LXVAS00116- 12-09-2018 Flat No.107, 1st Floor, Reserve Price: Date: Branch: PALGHAR (Rupees Six 195/1/2 Riya Residency, | (Fourteen Lakh Only) 11:00 Am
170047591 For Rs: 1320177/- | C-Wing, Nilesh Residency- | Rs.3200000/-(Thirty | 06-08-2024 | |Borrower: ANUP Lac Twenty Two | Paigaon,  Bhiwandi  Dist | Emp: Rs. 140000/~ | to 05:00
FORM B Branch: VASAI (Rupees Thirteen |li, Near Grampanchayat| Two Lakh Only) 11:00 Am g:}’qu ASHOK Jho(;lszng Elghtt ;\I’/Ihe:]ne " 421302 Thane | (Qne Lakh Forty Emléj‘:‘;gz
. P . unare even aharasntra
PUBLIC ANNOUNCEMENT Sorouer HARAT | Lkt Twenty | G S Mo 106w 320000 | 120590 | |30S8, ey | S
(Regulation 12 of the Insalvency and Bankrupicy Bosrd of India pada, y ' | (Three Lakh Twenty L Kumari Krishnadev Last date of EMD | of 5 minute
fLinuidation Pracess) Regulations, 2016) Co-Borrower: One Hundred | Ambernath, Thane 400601 | "y, ' Only) unlimited Bhagat Deposit:05-08-2024 each)
VAISHALI BHARAT SeventySeven | Thane Thane Maharashtra extensions
FOR THE ATTENTION OF THE STAKEHOLDERS OF GAIKWAD Only) Last date of EMD | of 5 minute | | LAN: LXKAR00317- 02-04-2020 Flat No 04, Ground Floor, Reserve Price: Date:
JK SURFACE COATINGS PRIVATE LIMITED Deposit:05-08-2024 each) 180053238 For Rs: 777744/- |Building No - D, Nayak | Rs.1400000/-(Fourteen | 06-08-2024
SRNo| PARTICULARS [ DETAILS LAN: LXVAS00316- 28-01-2019 Flat No-106, 1st Floor B| Reserve Price: Date: Branch: K_ARJA; (Rupegs Seven |Apartment, Ghar No 820,]  Lakh Only) 1t1 =%¢; _Aor(;1
" - - - . 170041547 For Rs: 1377680/- | Wing Nilesh Residency,Jay | Rs.3200000/-(Thirty | 06-08-2024 Borrower: VILA Lac Seventy | Mouje Angaon, Bhiwandi,| EmD: Rs. 140000/- 0 05:0
1. | blame of comorite debto | Ik Surtsce Gosting Frivate Limied Pm (with
2. | Dt of Forporsiion of cororsts o117 1958 Branch: VASAI (Rupees Thirteen | Bhawani Nagar,Chinchpada| Two Lakh Only) 11:00 Am GANDHI VARMA Seven Thousand | Thane, ~ Maharashtra -1 (One Lakh Forty e
| dabbar _ _ - Borrower: Lac Seventy | Village, Kalyan East Dist. [“EmD: Rs. 320000/- to 05:00 Co-Borrower: Seven Hundred | 401204 Thousand Only) urti imited
3, | Authaorty under which comorate Registrar of Comparees, Mumbai VISHWANATH Seven Thousand | Thane 400601 Maharashtra | (tp oo | akh Twenty | P™ (With RUPALIVILAS Forty Four Only) L ast date of EMD e;‘ ensions
| deblor & incomonsted regstersd | N VITTHAL PATIL Six Hundred Thousand Onl )y unlimited VARMA Deposit:05.08.2024 of 5 mlrrl\ute
4, | Comoreee iderdiy o, / Umited Loty | U85 202MHTS908FTCT T 29 Co-Borrower: Eighty Only) , y extensions each)
| kentification Mo, of coponta dabgor | DEEPALI Last date of EMD of 5 minute LAN: LXVIR00316- 20-04-2021 Flat No-201,2nd Floor, Building Reserve Price: Date:
B, | Adoress of the segetencd office ard Nl Siddni Enclave-Commertial Compie VISHWANATH PATIL Deposit:05-08-2024 each) 170025051 For Rs: 366143/- | No- 4, Sai Jeev Dhara, Survey Rs.600000/- 06-08-2024
EEL‘I&‘: affice {7 amy) of corporats :l:ii-ﬂ&-'ﬂ;“. EE-::rur-_Jﬂl:ll-l_;:-_EJ_'E.ﬂ'qFrrl hvLimines, ! Branch: VIRAR (Rupees Three |No.-80, Hissa No- 2/1 And| (Six Lakh Only) 11:00 Am
| dibir | Mtaharashia, ndia, 4007 LAN: LXPANO00116- 28-05-2018 Falt No.303, 3rd Fir, A-Wing, Reserve Price: Date: Borrower: Lac Sixty Six Survey No 80, Hissa No-5/1, to 05:00
6. | Date of dosire of Inschency 1r06E0E 170024409 For Rs: Kailash Complex, Village Rs.3000000/- 06-08-2024 MANOHAR Thousand One | Opposite Padmini  Complex, _EMD: Rs. 60000/- Pm (with
| me.;.ﬂﬂ- p'm.ﬁ-..n.m-..e.n'm.- g T Branch: PANVEL 1168142.61/- |Purna, S.n0.138/2,3,4,5,7,| (Thirty Lakh Only) | 11:00 Am SOMNATH RATHOD | Hundred Forty |Vilage Pumna, Taiuka - (Sixty Thousand Only) [ ypnjimited
L e e ' e S gy Borrower: (Rupees Eleven | 144/5, 8,139/3, Tal. to 05:00 Co-Borrower: BABY Three Only) Bhiwandi, District-Thane,Thane, | Last date of EMD | extensions
[P e i e i gt e e p RAJENDRAKUMAR Lac Sixty Eight | Bhiwandi, Dist. Thane Nr. . n Pm (with MANOHAR RATHOD Maharashtra - 421302 Deposit:05-08-2024 | of 5 minute
By | MBIV K PTINO0 OLNTRE Gig:  | P, Vi E Ry Lisk MOTI NISHAD Thousand One | Purna Bus Stop, Nr. Ostwal | EMD: Rs. 300000/ | o s
inaphwenoy professlonal aobing &5 Repisiration Mumber Co-B - H Otésad F rte C d 4212’02 B'h_ di (Three Lakh Only) t . each)
| brpuiciator | IBBLPA-00LPPO0B23/2017-18/ 10583 o-Sorrower: uncrec ~orty | ~ompoun ANt date of EMD | Cxwensions ||| AN: LXPAN00315- 15-06-2017  |Flat No. 202, 2nd Floor,| Reserve Price: Date:
O, | ddgress and el of e iquidsen, &5 | Address: 200 F::1ILI|l:.'1I1:'||r:I Beclg-, 1:21h Ao, &Il_lsl\l)ln:;lNng:IigDRA Twopaar::e?mty Thane Maharashtra Deposit:05-08-2024 of se:::I:)Ute 160021019 For Rs: 1106607/- | D- Wing, Sai Plaza S.no. Rs.200000/-(Two 06-08-2024
registared with the Boamd Khar (W, Mumbal - 400 052 ' Branch: PANVEL (Rupees 5/1, Ghar No0.587, Mouje- Lakh Only) 11:00 Am
Email; vijayplulla@radiffrall.com - . ; - et .
0| Adiieas a1 be s T | Comorate Dffice: 034, Arcaria BAEISE, NEPA LAN: LXVAS00315-1 15-12-2018 | Sadashiv Shrushti Biolding|  Reserve Price: Date: porrower: Bhagwan | Eleven Lac Six | Sotheghar Tal-Shahapur, DIst. | EMD: Rs. 20000/- | - fo 05:00
; . u Adhikari Thousand Six | Thane B/H Abhijeet Hotel | (Twentv Th d Pm (with
porresnondance with the louidstor Marg, Marrman Pomt, Mumbail - 00021 60021129 For Rs: 1211977/- | No 2, Flat 103 1st Floor | Rs.2900000/-(Twenty | 06-08-2024 Co-B . Hundred S Th Mah hira 421601 (Twenty Thousan limited
E mail: usurface liguidatorgrmail.com Branch: VASAI (Rupees Twelve |Adivali Dhokali Thane S.no| Nine Lakh Only) 11:00 Am C:"h °"‘é""he"' un (r)e : even ane Manharashtra Only) ‘"t‘ imite
_ | Contict number, UE220821220 Borrower: SACHIN Lac Eleven |18 H.no 4b  Nr Kaka Ka| EMD- Rs 290000/~ | to 05:00 Adha Shagwan nly) Last date of EMD | >X°1= 082
11 | Lot date for submission of chims 3L07.2004 DINKAR PAWAR Thousand Nine |Dhaba S No 18 H No 4b| (Two Lakh Ninety Pm (with iart Deposit:05-08-2024 | © e;‘:'l:‘)” e
Motice is herety glven that tha Mational Company Law Tribunal Mumbal Bench. has Co-Borrower: Hundred Seventy | 421501 Thane Maharashtra Thousand Only) unlimited — - :
grgujr_;é'_gztrzl_;izumrr-|_':n|_',|;'r|1r_:r|'_ of lispuidation of the JK Surface Coating Private Limited on ﬁz\\ll\llzsl DINKAR Seven Only) Last date of EMD e;(tsens_lonts Terms and Conditions of E- Auction:
. 0 2 s - Deposit:05-08-2024 ofsminute | 4 The Auction is conducted as per the further Terms and Conditions of the Bid document and as per the procedure set
Howawer, thie said order was receeed by the Liquedator on 0007, 2024 each) . . .. . . . \
- T e PRI, 2 " h out therein. Bidders may visit to the Web Portal: https://www.auctionbazaar.com/ of our e-Auction Service Provider,
Fhe staneholders of JR Surtace Goatiig Erfvirbe Linwbed are igraty called upon 1o submit LAN: LXVAS00116- 20-11-2018  |Flat No 101 1st Floor C| Reserve Price: Date: i - :
thelr clalms with proof on or before 3L.07.2024, 1o the lqubdator at the address 1700.47587 For Rs: 1189355/~ | Wi S No. 10/8 Nilesh | Rs.2800000/~(T : | o608 2(‘)24 M/s. ARCA EMART PRIVATE LIMITED for bidding information & support, the details of the secured asset put up for
me"t":'"'!'ﬂ_ﬂﬂﬁlﬂﬁti‘-ﬁ‘m Mo 10 Branch: VASAI (:{u Z;s Eleven- Relzr;?dené 0'2 Chich ! :za EI ht Lakh-( (‘)':ﬁn)y 11'_06 Am e-Auction and the Bid Form which will be submitted online. The interested buyers may go through the auction terms &
¥R TN O GreGitne hal- Syl tesr gipime. Wi pieod. D Slectiofic Magre: anly. Al e o - Y P 2 y e conditions and process on the same portal and may contact to Chandrashekhar Kumbhar- 9372704932,Narendra
other craditors may submit the claims with the proof in persen, by past or by electronic Borrower: KHANDU Lac Eighty Nine | Kalyan E Tal Ambernath Dist| EmD: Rs. 280000/- to 05:00 Datta Salunke- 8097498959 Joh Basil F des-9372705084Abhiicet Ch 9372705200 Kiran Bhask
means, MASU SALVE Thousand Three | Thane 421306 Kalyan Thane | (Two Lakh Eighty | Pm (with atta Salunke- 959, Johnson Basil Fernandes- 3 ljeet Chavan 9372705200,Kiran Bhaskar
Submitssion of falee ormisleading proof of claims shall attract panaltes. Co-Borrower: ASHA Hundred Fifty Maharashtra Thousand Only) unlimited Powar-9372705151,details available in the above mentioned Web Portal and may contact their Centralised Help Desk:
Drate: Ok, 072024 KHANDU SALVE Five Only) . extensions + 91 83709 69696, E-mail ID: contact@auctionbazaar.com
Fiaca: Mumbai DLast c.ia:)e (:)fBEZ'\?)24 of 5 minute Sd/-
IBBI Regn Mo.: IBBI/ IPA-DL/AP F'ﬂn'lﬂff{ﬂw?a T;IJ 1 cl:-':gi: eposit:05-03- each) Place: Maharashtra Authorized Officer
AER: AAL/10593/02/ 181224, 106612; valid Tl 18.12.2024 financialexp.epapr.in Date:02-07-2024 Phoenix ARC Private Limited




